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ChlIc1 Welfare Project ill OrIssa 
darlng Sixth PlaD 

943. SHRI RAMA CHANDRA RA TH: 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to 
state: 

(a) whether Government have any 
proposal to introduce any child welfare 
project in Orissa during the Sixth Plan 
period; 

(b) if so, the amount allocated in 
this head during the above Plan period; 

(c) the number of children to be be-
nefited from Orissa during that period; 
and 

(d) the details of the scheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE (SMT. SHEILA 
KAUL) : (af to (d). A statement is 
attached. 

statement 

Child Welfare projects \\ill 
continue in Orissa in the Sixth Plan 
period. These include continuing 
schemes like Integrated Rural Develop-
ment Programme, Integrated Child 
Development Services ProgramlT.:e, 
Scheme for Chi Idren in Need of Ca re 
and Protection, Integrated Education 
for the Handicapped. These schemes 
are in the Central and Centrally Spon-
sored Sector. The Sixth Plan schemes 
in the state Sector include those of 
Balwadis. Creches, Supplementary 
Nutrition Programme, Mid-day Meals 
Programme etc. 

Proposals for new projects include 
those for basic services to reduce child 
mortality, promote pre-school educa-
cation etc. as also projects of social 
inputs in area development programme. 

Sixth Plan outlays in the Central 
Sector in the fields of women weUare, 
handicapped welfare. Plannine, Res-
earch. Training and Evaluation and 
Day a~e Centre etc. amount to about 
Rs. 96 crores. There is a significant 
child welfare component in these pro-
grammes. Tbe Centrally Sponsored 
ChUd Welfare Programmes outlay for 

the Sixth Plan amount to Rs. 51 crores. 
There is no State-wise allocation of 
these amounts, but Orissa will get its 
due share in these programmes. 

The Sixth Plan outlay for Orissa for 
the Social Welfare Sector, that also 
covers child welfare programmes, is 
Rs. 200 lakhs. 

The number of children benefiting 
from those programmes cannot be esti-
mated. 

Financial Requirements of Drought. 
Affected states 

944. SHR'I BALASAHEB VIKHE 
PATIL: 

SHRI RAJESH KUMAR 
SINGH: 
SWAMI INDERVESH: 
SHRr RAN.!. VILAS PASWAN: 
SHRI R'A:vIA V A TAR SHAS-
TRI: 
SHRI P. M. SA YEED : 

Wil1 the Minister of AGRICULTURE 
be pleased to state: 

(a) whether Government have assess-
ed the financial requirements of 

drought affected Stutes; 

(b) if so. the monetary requirements, 
State-wise; 

(c) the amounts sanctioned and re-
leased to the States for procuring drink.. 
ing ~ater and other scarcity works, 
State-wise; 

(d) whether the demands of the 
States have been roet in full; and 

(e) if not, the reasons thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGR1CULTURE AND 
RURAL RlECONSTRUCTIONS (SHR! 
R. V. SWAMI NATHAN) : (a) and (b). 
Yes, Sir. At the requests of the Govern-
ments of Andhra PradeSh, Ha'ryana. 
Karnataka, Rajasthan and Maharash-
tra-States currently affected by drought 
the Government of India deputed Cen-
tral Teams and the re-commendations 
of the High Level C:):;-:mittee on Relief 
thereon. the Government of India ap-
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proved a ceiling of expenditure of Rs. 
2333.08 lakhs to Andhra Pradesh, Rs. 
402.00 lakhs to Haryana and Rs. 2019.50 
1akhs to Rajasthan. So far as Karna-
nataka is concerned, a proposal to ap-
prove a ceiling of expenditure is under 
consideration of the Ministry of 
Finance. As 'regards Maharuhtra, the 
report of the Central Team which 
visited the State from the 9th-ll th Feb-
ruary 1981 is being finalised. Release 
of amount to Maharashtra will be con-
sidered on receipt of the Central team's 
report. 

(c) A Statement is laid on the Table 
of the House [Placed in. Library. See 
No. LT-1929/81.] The amount is re-
leased to the states after the States 
present the progress of expendi ture of 
the approved ceiling of expendi-
ture. 

(d) and (e). No, Sir. In accordance 
with the schemes of financing relief 
expenditure recommended by the 7th 
Finance Commission, the relief ex-
penditure in excess of the margin 
money is released on the basis of the 
requirement assessed by the Central 
Team and the High Level Committee 
on Relief. 

Water Supply Sebeme for Maharashtra 

945. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister of 
WORKS AND HOUSING be pleased 
to state: 

(a) how many water supply sche-
mes have been sanctioned for Maha-
rashtra upto 31st December, 1980; 

(b) the number of such schemes 
awaiting approval· of the Central Gov 
ernment; and 

(c) the time by whi,ch the Central 
Government will sanction these sche-
mes? 

THE 'MINISTER . OF PAR-
LIAMENTARY AFFAliRS AND 
WORKS AND HOUSING (SHRI 
BHISHMA NARAIN SINGH): (a) 
2210 Water Supply Schemes have 
been sanctioned for Maharashtra upto 
3'115 LS-8 

31st December, 1980, since the in-
ception of the Centrally Sponsored 
Accelerated Rural Water Supply Pro-
gramme. 

(b) Nil. 

(c) Does not arise. 

Supersession of Musicipal Corpora-
tions 

946. SHRI R. K. MHALGI: Will 
the Minister of WORKS AND HOUS-
ING be pleased to state: 

(a.) whethEir nearly 60 per cent 
municipal corporations in the country 
stand superseded as at present; 

fb) whether the President or any 
other office bearers of all the All India 
Mayor's Conference called on the 
Prime Minister to discuss the matter; 
and 

(c) if so, the result thereof? 

THE MINISTER OF PAR-
LIAMENTARY AFFAIRS AND 
WORKS AND HOUSING (SHRl 
BHISHMA NARAIN SINGH): (a) 
Yes, Sir. Nearly 60 per cent of the 
Municipal Corporation in the country 
are without elected bodies. 

(b) Government is not aware of 
this. 

(c) Question does not arise. 

Famine in Rajasthan 

947. SHRr JAr NARAIN ROAT: 
Will the Minister of AGRICULTURE' 
be pleased to state: 

(a) whether Government are aware 
about the famine in Rajasthan State 
this year; and 

(b) if so, what famine relief mea-
sures the Central Government pro-
POse to provide to the Rajasthan 
State? .. 

' ... THE MINISTER OF STATE. ·.·.IN 
.. THE MINISTRY .. OF AGRICULTURE 




